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Plan vs. Performance
Budget Session — July 7 to August 14, 2014

This note lists the legislative business planned by Parliament and compares it with the actual
performance during the Budget Session of the 16t Lok Sabha.

Plan Actual
No. of Sittings (Lok Sabha) 28 27
No. of Sittings (Rajya Sabha) 28 27
No. of Bills for passing
- Finance and Appropriation Bills 1 6
- Other Bills 14 6
No. of Bills for introduction
- Finance and Appropriation Bills 1 6
- Other Bills 12 14
No. of Bills for withdrawal 1 1
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The Lok Sabha and Rajya Sabha sat late on several days to discuss the Railway, General and Delhi Budgets. Besides legislation,
Lok Sabha discussed various issues related to the monsoon, inflation, spread of encephalitis, atrocities against women and
children, and communal violence. Rajya Sabha discussed the working of three ministries - Women and Child, Power and Home
Affairs. 20 Bills were introduced and 12 including six relating to the budget were passed. Lok Sabha worked 3% and Rajya
Sabha worked 5% more than the scheduled hours.

Government Bills listed for Consideration and Passing

Short Title Lok Sabha Rajya Sabha
HRD/ Health/ Labour

The National Institute of Design Bill, 2013 Passed on 9 Jul 2014 Passed on 7 Jul 2014
The Mental Health Care Bill, 2013

Industry/ Commerce/ Finance

The Insurance Laws (Amendment) Bill, 2008
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Security / Law / Strategic Affairs

The Tamil Nadu Legislative Council (Repeal) Bill, 2012
The Rajasthan Legislative Council Bill, 2013

The Assam Legislative Council Bill, 2013

The Real Estate (Regulation and Development) Bill, 2013

The Prevention of Corruption (Amendment) Bill, 2013
The Nalanda University (Amendment) Bill, 2013

Note: Blank cell indicates that the Bill was not passed by that House.

Bills listed for Introduction, Consideration and Passing

Short Title

Lok Sabha

Rajya Sabha

The Finance (No. 2) Bill, 2014

The Scheduled Castes and the Scheduled Tribes (Prevention of
Atrocities) Amendment Bill, 2014

The Securities Laws (Amendment) Bill, 2014

The Telecom Regqulatory Authority of India (Amendment) Bill,
2014

The Andhra Pradesh Reorganisation (Amendment) Bill, 2014

The Readjustment of Representation of Scheduled Castes and
Scheduled Tribes in Parliamentary and Assembly Constituencies
Bill, 2014

Passed on 25 Jul 2014
Introduced on 16 Jul 2014

Passed on 6 Aug 2014
Passed on 14 Jul 2014

Passed on 11 Jul 2014

Not introduced

Passed on 30 Jul 2014

Passed on 12 Aug 2014
Passed on 15 Jul 2014

Passed on 14 Jul 2014

Bills not listed for Introduction but Introduced

Short Title Lok Sabha Rajya Sabha
The Railways (Amendment) Bill, 2014 Introduced on 7 Aug 2014
The Factories (Amendment) Bill, 2014 Introduced on 7 Aug 2014

The Apprentices (Amendment) Bill, 2014

The Constitution (Scheduled Castes) Orders (Amendment) Bill,
2014

The Repealing and Amending Bill, 2014
The Juvenile Justice (Care and Protection of Children) Bill, 2014

The Indian Institutes of Information Technology Bill, 2014
The Central Universities (Amendment) Bill, 2014

Passed on 14 Aug 2014
Introduced on 11 Aug 2014

Introduced on 11 Aug 2014
Introduced on 12 Aug 2014
Introduced on 12 Aug 2014
Introduced on 14 Aug 2014

Bills not listed for Introduction, consideration and passing but passed

Short Title

Lok Sabha

Rajya Sabha

The Constitution (121st Amendment) Bill, 2014
The National Judicial Appointments Commission Bill, 2014

Passed on 13 Aug 2014
Passed on 13 Aug 2014

Passed on 14 Aug 2014
Passed on 14 Aug 2014

Sources: Bulletins of Lok Sabha and Rajya Sabha, PRS.

Bills listed for Introduction but not introduced

Short Title

Lok Sabha

Rajya Sabha

The Constitution (Amendment) Bill, 2014

The Prevention of Bribery of Foreign Public Officials and Officials of
Public International Organisations Bill, 2014
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Short Title Lok Sabha Rajya Sabha

The Whistle Blowers Protection Bill, 2014
The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2014

The Constitution (Scheduled Tribes) Order (Second Amendment)
Bill, 2014

Appropriation Bills not listed for Introduction and Passing but Passed

Short Title Lok Sabha Rajya Sabha

The Delhi Appropriation (No.2) Bill, 2014 Passed on 30 Jul 2014 Passed on 31 Jul 2014
The Appropriation (No.3) Bill, 2014 Passed on 23 Jul 2014 Passed on 24 Jul 2014
The Appropriation (No.2) Bill, 2014 Passed on 18 Jul 2014 Passed on 24 Jul 2014
The Appropriation (Railways) No. 3 Bill, 2014 Passed on 15 Jul 2014 Passed on 22 Jul 2014
The Appropriation (Railways) No.2, 2014 Passed on 15 Jul 2014 Passed on 22 Jul 2014

Bill not listed for Withdrawal but Withdrawn

Short Title Withdrawn on Remarks

The Judicial Appointments Commission Bill, 2013 11 Aug 2014 Introduction of a new Bill

Bill listed for Withdrawal but not Withdrawn

Short Title Withdrawn on Remarks

The Re-adjustment of Representation of Scheduled Castes and 10 Dec 2013 Pending
Scheduled Tribes in Parliamentary and Assembly Constituencies  Rgajya Sabha

(Third) Bill, 2013

Sources: Bulletins of Lok Sabha and Rajya Sabha, PRS.
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